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who do not respond adequately to treatment (e.g. reduction in glycosylated
haemoglobin, HbAIc).

(iii) Before starting pioglitazone, the following known risk factors for development
of bladder cancer should be assessed in individuals: age; current or past
history of smoking; exposure to some occupational or chemotherapy agents
such as cyclophosphamide; or previous irradiation of the pelvic region.

(iv) Use in elderly patients should be considered carefully before and during
treatment because the risk of bladder cancer increases with age. Elderly
patients should start on the lowest possible dose and be regularly monitored
because of the risks of bladder cancer and heart failure associated with
pioglitazone.”

(v) The Central Government has banned 344 Fixed Dose Combinations on
10.03.2016, as these combinations lacked therapeutic rationality/justification.

Prosecutions under Drugs and Magic Remedies Act, 1958

303. SHRI AVINASH PANDE: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the total number of cases registered and prosecuted under Section 3, 4, 5
and 6 of the Drugs and Magic Remedies (Objectionable Advertisements) Act, 1958
for the last three years;

(b) the State-wise and year-wise break up thereof;

(c) the number of such cases that resulted in convictions and the awarding of
a penalty under Section 7 or Section 8 of the Act; and

(d) the State-wise and year-wise break up thereof?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): (a) to (d) The Drugs and Magic Remedies (Objectionable
Advertisements) Act, 1954 is administered by the State Governments. As such, the data
regarding the cases registered, prosecuted, and those which resulted in convictions and
awarding of penalties under various provisions of the Act is not maintained Centrally.

Banning of FDC drugs

304. SHRI SALIM ANSARI: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether it is a fact that Government has banned more than 300 Fixed Dose
Combinations (FDCs) without giving sufficient time to drug makers to present their
side;



